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Government of India Notifications relating to Appointments, Promotivas, clc,
(other than the Ministry of Defence)

PRIMFE MINISTER'S SEORETARIAT
New Delli, the 1410 January 1950
No. F. 21/400/49-PM@.—Dr. 8. Trone, Officer on

Specinl Duty in the Priwie Minister's Scereturiat, relin-
quished char ge of his duties on the afternoon of the 31sb
Decomber 1949,

K. RAMAKRISHNAN, Asstt. Private Secy.

- MINISTRY OF LAW
New Delhi, the 14th January 1950

No. F. 88/49-1.T.A.-T.—In exercisc ol the powers con-
ferred by Scetion SA of the Indian Income-fnx Act, 1922
(XT of 11922), the Central (fovernment hag been plersed to
uppoint Mr, B, €. Manchanda to be a Judicial Mernber of
the Income-tax Appellate Tribunal with effect from the
forenoon of the Qth Jonuary 1950, vice Mr. 3. €. Sankar
Narayana.

K. V. K, SUNDARAM, SBecy.

MINISTRY OF HOME AFFAIRS
New Delli, the 14th January 1950
No. 2/4/49-1-Public.—S8ri 8. Veukateswaran, I.C.S., is

appointed Buperintendent of Census Operations lor Madras
and Coorg, in addition to his dutieg as Provincial Elec-
tions Commigsioner and ex-officio Additional BSecrctary to
the Government of Madras, Public Department, with effect
from the foronoon of the 8rd Junuary 1950,

Bhri J. 1. Arputhanathan, B.A., B.L., is appointed
Joint Superiniendent of Cengus Operations, Madrag and
Coorg, with effect from the forenoon of the 3rd Jenuary

950,

No, 2/4/49-IL-Public.—Mvr. J. 13, Bowman, T.C.8., is

" appointed’ Superintendent of Census Operations for Bom-
bay, Sauraghtra and Cutch with effect from the forenoon
of the 8rd Junuary 1950.

No. 2/4/49-IIT-Public.—Maulavi  Rfoinuddin  Ahinad,
P.C.8., is appointed Superintendent of Census Operaiions,
Orissa, with effect from the afternoon of the 2nd Januonry
1950.

FATEH SINGH, Dy. Secy.

New Delhi, the 141h January 1950

No. 22/8/49-Police I.—Mr. I. C. Dave, Assistant Back-
ward Class Officer, Northern Circle, Ahmedabad in  the
Lrovince of Bomhbay, hus been ﬂppmubu{ ag Secrotary  of
the Criminal Tribos Act Tngquiry Committee, Ministry of

' Home Affuirs, Government of Indin, with effect from the
forenoon of the 22nd December 1949.

U. K. GHOSHAL, Dy, Secy.

(

New Delhi, the 16t January 1950

No. 12/3/49-Apptt.(8p.)/Judl.—The  Governor-General
hus been pleased to appoint the Hou'ble Mr. Justice
Hudhi Ranjan Das, Chief Justice of the Eaat Punjab
High Court, to be a Judge of the Federal Court of India
with eflect from the dute he assumes charge of his office.

No. 12/3/49-Apptt. (8p.)/Judl. (1)+—In exercise of the
powers conferred by section 220 of the Government of
India Aat, 1935 ns wdapted by the India (Provisional Cons-
titution) Order, 1947, the Governor-General is pleased to
appoivt the Hon'ble Mr. Justice Tiric Weston, I.C.8.,
Puisno Judge of the Bombay High Court, to be the Chicf
Justice of the Kast Punjab ITigh Court wice the Hon'ble
Mr. Justice- 5. R. Das appointed ag Puigne Judge of the
Federal Counrt.

E. C. GAYNOR, Dy.

Seey,

New Delhi, the 17th January 1950

No. 61/1/49-Ests.—Mr. W. 1. Puranik resumed charge
of his office as Member, Federal PPublic Bervice Commis- -
sion, on the 10th Januvary 1950.

The wn-expired portion of the leave granted to him in
the Ministry of Home Affairs Notification No. 61/1/49-
Bsta., dated the B0th Noverber 1949 is hereby cancelled.

B. D. TEWART, Dy. Secy.

New Delhi, the 21at January 1950

No. 16/66/49-AT8.—Undcer the Fmergency Recruitment
Beheme, the following Provincinl Police Service Officers of
the East Punjab are appointed on probation o the Indian
Police Service irom the 1st October 1940:—

1. Shri Badri Nuth

2. Shri Bhagwan Singh

3. Shri Sitaram Dutt

4. Bhri Gurcharan Singh

5. Shri Ajuib Singh

6. Shri Nnurang Singh

7. Shri Radhika Narain

8. Shri Manohar Ln) Nandn
9. Shri Dhanraj Sharma,

R. C. DUTT, Dy. Becy.
~ MINISTRY OF EXTERNAL AFFAIRS
New Delhi, the 118, January 1960
No. 31-1/49-E.IIT.—Mr. B. K. Massand relinquished

charge of the post of First Sccretary in the Office of the
High Comuisgioner for Tndie in Pukistan, Korachi with
tﬁEbt from the affernoon of the 20th Ducember 1949.

My, J. €. Kakar hag been appoinfed as First Secretury
pice Mr. 13, K, Massand from the same date.
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No. 36-8/49-E.III.—Mr. Asok Kumnar Mitra has been
appointed as Liaison Officer in the Office of the Deputy
High Commissioner for India in Pakistan, Daces, with
effeet from the forenoon of the 2nd December 1949.

New Delhi, the 18th January 1950

No. 17-F8P.—8hri . N, Haksar, Deputy Secrotary in
the External Department, Oftice of the High Commissioner
for Indin in the Uvited Kingdom, London, has been
appointed to the Indian Foreign Service on probation with
effect from the forenoon of the 18th January 1949,

New Delhi, the 18th January 1950

No. 57/1/49-E.IIT.—Shri Raja Bahadur Birendra Baha-
dur Singh of Khaivagurh, of the Indian Foreign Service;
has been appointed as First Scerefury in the Legation of
Tndin, Portugal, with effect from the 14th November 1949.

No. 57/1/49-E.IIT.—Shri P, A. Menon, 1.C.S., assumed
charge of the office of His Majesty’s Envoy Extraordinary
und Minister Plenipotentiary of India in Portugal, with
effect from the 19th November 1949 at Lisbon.

1. N. KRISHNASWAMY, Dy. Scey.

New Delhi, the 17th January 1950

No. 18-EIL.—On the termination of his appointment as
Tndian Trade Agent, Guartolk, Mr. Lakshman Singh rclin-
quished charge of the post on the afternoon of the S1gt
December 1949,

DEV1 DIYAL, Dy. Secy.

New Delti, the 12th Jenuary 1950

No. 16-E.II.—Mr. N. V. Agate, of the Indian Foreign
Service, Private Secretary 1o the Head of the Indian
Linison Mission and Political Representative of Indis with
8.0.A.P., Tokyo, was appointed Third Secretary in that
Mission with effect from the afternoon of the 20th Novem-
ber 1949, to the forenoon of the 28rd December 1049.

M. K. NARAYANAN, Under Becy.

New Delhi, the 1Tlh January 1950

No. 19-E(P).—Mr. H. T. Richardson, C.I.E., 0.B.E,,
Indian Trade Agent, Gantse and Officer in Charge, lndian
Miggion, Lhasu, has been granted leave on average pay tor
1 month 7 days with offect from the 1st December 1949.

No. 20-ADI.—My, A, T. G. Wilson of the Central
Secretariat Bervice, Clags 1], a  Superintendent in the
Ministry of External Affairs, is granied leave on average
pay {or 2 months combined with leave on helf average pay
for 1 year und 8 months, prepuratory to retirement, in
extension of the leave granted to him in this Ministry’s
Notification No. 820-AD{, dated the 5th Scptember 1040.

J. 8. MEHTA, Under Scey.

MINISTRY OF STATES

New Delhi, the 12/18th January 1950

No. 2-D.—Mr, 8. R. Chaudhuri, 1.P., Tnspector General
of Police, Dethi and Ajmer-Merwara is appointed as the
Inspector General of Police for Himachal Pradesh in addi-
tion to his other duties with effect from December 1, 1949.

C. GANEBAN, Dy, Becy.
————s

New Delhi, the 11th January 1950

No. 1-8,—Mr. Hari Bhanker Tewari, formerly Assistant
Regionat Commissioner, Vindhya Pradesh, assumed churge
of the office of the Revenue Commisgioner, Bhopal, with
effect from the Hth Decémber 1949 (forencon).

N. N. TENGAR, Under Scey.

H.Q., M.A-n-0., I8.F.
New Delhi, the 18th January 1960

No. 583/420.—1.. Licut-Colonel . Rajagopal Menon,
Btate Forees Linison Officer for Western India States
relinquished the - appointment of State Forcés ~Lisison
Officer for Western India Stales und his serviceg replaced
at the disposal of the Travancore Government with cffect
from the forencon of lst June 1949,

2. Mujor (A/Lisut-Colonel) Kunwar Guman Singh (IC-
293), Stute Forces Liaison Officer for Southern Indin States
relinquished {he appoinlinent of State Iorces Liaison
Officer for Southern India States on the witernoon of
20th November 1949, and proceeded on 28 days Arnual
War Teave with effect from 21st November 1949,  His
services were replaced at the disposal of Defonce Services
with effect from 19th December 1949,

M. 8., HIMATSINHJIT, Maj.-Genl.
Military Adviser-in-Chief,
Indian Btates Forces.

MINISTRY OF REHABILITATION
New Delhi, the 5/7th January 1950 _
No. 2-Admn(A)/77/49.—8hri Jugul Kishore Khanna,
Deputy Becretary in the Constituent Assembly of India,
hus been appointed as Officer on Special Duty in  the

Ministry of Réhabilitation with effect from the forenoon
of December 28, 1949, until further orders.

NAKUL SEN, Dy. Becy.

New Delhi, the 11th January 1950

No. RH(0)/13(7)/49.—The following temporary appoint-
ments were made at the Traming-Cum-Work Centres
under the Ministry of Rehabilitation, with effect from the
dates shown against each:—

—_.

Date of

Name of Officor appointment

Post to whioh appointed

—— -

1. 8lj 8. K. Bhatnagar | Buperintendent, Training- 8-0.1849
Cum-Work Centre,
Bamana (PEPSU).

2, SBhri Jamnl Sarkar Superintendent Training- | 17-0-1049
Cum-Work Contre,
Bairagarh (Bhopal).

3. Shri R. K. Bhatnager | Superintendent, Training-| 1-11-1949
um-Work Centre

Arah-Ki-Sarai,

4, Bhri D, D, Gandhi Auperiptendent, Training-
Cum-Work (entre Yol

(East Punjab).

10-11-1049

5, Bhri Inderjic Superintendent, Training- | 15.11-1049

Cum-Work Centre,

Patiala (PEDPSU).

6, Shri G. R. Sathi Buperintendent, Training-
Cum-Work Centre,

Bhatinda (PEPSU).

16-11.1940

J. N. MATHUR, Asstt. Secy.

New Delhi, the 9th January 1950

No. 2-Admn(A)/40/48,—Shri A, Sethmndhavan, Private
Seeretary to the Becretury, Ministry of Rchabilitetion, was
granted further extension of carned leave for 4 days com-
hined with commuted leave for 6 days on average pay on
medical cerlificate with effect from December 22, 1949.

New Delhi, the 18th January 1950

No. 2-Adm.(@) (6)/B/80.—Shri K. G. Bhojwani, an
advocute in the office of the Custodian of ISvacuee Pro-
perty, Ajmer-Merwara, Ajmer, hus been appointed as a
temporary Deputy Custodian of Evacuee Property, Ajmer-.
Merwara, with effect from the afternoon of 81st Deecember
1949, until further orders vice Shri Kewul [Rum Bhutia,



Part I—8ro. 2]

117

New Delhi, the 14th January 1950

No. I(12) Adm(Int)/48.—Shri Chettun Dass  Jain,
P.C.8., an Assistant Custodian in the office of the Cuslo-
diun of Evacuee Property, New Dclhi, was granted earned
leave lor 51 days combined with leave on half averago pay
on private affairs for 41 days with effect from the 23rd
Angust 1949, After the expiry of this leave, his services
were replaced at the disposal of the Kust Punjab Govern-
ment,

This Ministry’s notification of even number dated the
5th December 1949, is hereby cancelled.
K. J. GEORGE, Asstt. Secy.

MINISTRY OF FINANOE
New Delhi, the 18th January 1050

No. F, 6(204)-F.II1/49.—Mr. L. A. Ridsdale, Officiating
Worlks Manager, India Government Mint, Calcutta, has
becn granted wilth effect from fthe 26th December 1949,
lenve ew-India, for eight months on average pay combined
with leuve for twenty months on half average pay prepara-
tory to retirement. '

New Delhi, the 218t January 1950

No, F. 6(90)-Bom.-F-II/49.—Mr. H. E. Willard assum-
od charge of the permanent gazetted, post of Deputy Works
Mansager (Melting) in an officialing capacity, in the India
(tovernment Mint, Bombay, with effect from the 20th
June 1949,

Mr. R. W. Cowton, assumned charge of the temporaty
gazetted post of Deputy Works Manager (Electrical and
Mechanical) in the Indin  (Govornment Mint, Bombay,
with cffect from the 20th June 1949,

H. 5. NEGI, Dy. Becy.

New Delli, the 10/12th January 1930

No. F. 4(49)-Est.I/49.—Dr N. A, Sarma, an officer of
the Reserve Bunk of Indin has becn appointed temporarily
as Officer on Speciul Duty, Departruent of Heonomic

Affairg, Ministry of Finance, wilh effect from the 19th
December 1949,
New Delli, the 11/18th January 1950
No. PFG-281-Est.I/50.—Mr. M. Mukherji has  been

rppointed as temporary Senior Research Officer, National
[mcotme Unit, under the Ministry of Finance. with effect
rorn the 26th December 1949, until further orders.

New Delhi, the 12/13th January 1050

No, PF(-220-Est.1/48.—In parlial modification of the
Ministry of Finance notifiention of even humber dated the
18th August 1949, Mr. H. K. D. Tandon, officiating Buper-
ntendent was granted earned leave for 27 days combined
wvith commuted leave on medical certificate for 12 days
with aeffcet from the 25th May 1949.

New Delhi the 14th Januwary 1950

No, PFG-200-Est.I/50.—Mrs. Ratnuvali Srivastava has
yeen appointed as temporary Private  Secretury to the
Jecrotary, Department of Econowic Affairs, Ministry of
linanee, with effect from the 7th January 1950, until fur-
her orders.

8. K. MAJUMDAR, Under Secy.

MINISTRY OF FINANCE (REVENUE DIVISION)
HEADQUARTERS ILSTABLISIIMENTY

New Delhi, the 215t January 1950

No. 2.—Oup reversion from the office of the Controller
{ Rationing, Delhi, Mr. K. P, Boni, Assistant, Central
3onrd  of Revenue has been  appointed to  officiate
s Buperintendent in that Office with effect {romd the 4th
‘anuary 1950, until further orders, vice Mr. M. D. Bharms
ayﬂrteﬂ. '
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INcOME-TAX FSTABLISIIMENTS
New Delhi, the 218t January 1950

No. 4.—The undermentioned Clags I, Grade 11, Inecome-
tax Officers are appointed to officiate as Class I, Grade T,
Ineome-tax Officers, with effoct from the 4th Junuary 1950,
until further orders:—

Namo Commissioner's oharge t0 which
posled at present
1. Mr. G. N. Mahapatra . Bihar and Origsa,
2. ,, R. N, Limaye Bombay City.
3. .+ B.#. Nadkarni Bombay (lity.
4. ,, N. K. Banerji West Bengal,
5. ,, A, K.Mitra West Bengal.
6. ,, N.Briaivasan Bihar and Qrisaa.
7. , D.Subremanian (Central) Bombay.
8. ,, Mbohd. Swalehuddin United Provinooes.
9. ,, A.A.Ansari United Provinees.
10. ,, B.N. Roy West Bengal.
11, ,, K. N. Banerji West Be-gal,
12. ,, Uggar Bain Jain Central Provinces and Berar.
13. ,, H.M. Jhala (Central) Bombay.
4. ,, M. Sundararajam . Bombay City,
15. ,, B. 8. Kasbckar (Cental) Bombay (now working
as  Anthorired Represontative,
Inonme-1ax Appella’'e Tribunal
Bombay Bolwﬁ). '
16. ,, H.R. Puri Eagt Puniab and Delhi.
17. ,, V.J. Karnik Bombuy North.
18. ., K. 8, V. Raman Waost Hongal.
19. ,, R.L. Chopra Hast Punjub and Dolhi.
20, ,, D.E. Amroliwula Centtral Provineos and Berar.
21 » B. K. Bagohi Wesat Bengal. .
22. ,, K.D. Banerji (No. 1) West Bengal.
23, ,, M. T. Karki . Bombay North.
24, ,, B.B.Roy United Provinces.
28. , P.G. Deshpando Uentral Provinees and Borar
(now wo king ws Authorised
Reprosentative, Inoome-tax
Appellate  Tribunal, Delhi
Bonoh).
34. 4 Surendra Narain United Provinoes.

INDARJIT SINGH, Dy. Secy.

CENTRAL BOARD OF REVENUER
CENTRA), FX018g HESTABLISHMENT
New Delhi, the 14th January 1950

No. 8.—Mr. Chuharinal M. Balchandani, a temporary
Deputy SBuperintendent in the Central Excise Collectorate,
Delhi, hus been appointed to officiate as a Superintendent
in that " 1ectorate with cffeel from {he 28th December
1949, until further orders. .

T. 8. RAMASWAMI, Under Sedy.
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MINISTRY OF FINANOE (DEFENOE)

New Delht the 10th Jaruary 1950

No. 3975/Accls,—Ilaving uttained the age of wuperan-
nuation on Jst Junuary 1950, Shri 5. K. %tallnll])tu Depuly
Controllor of Accounts, Air Forces has heen transferred to
the Pension Estublishmenl with cffect from that dale.

No. BB22-Accts.—Shri R, Bhuktavatsalu, an officer
officinting in Class I of the Superior Service of the Mily.
Acets. T)Hptt has been appointed to officiate ns J. 17 C.MUAL
(Clags 1) in tho office of the [.C.M.A. (0.Rs.) with effcet
frony Tth Qctaber 1949 (forencon), until further mdem He
has been granted earned lewve for 830 dﬂyq from the same
date.

New Delhi, the 218t January 1950

No. 12/1/50-Estt.—8/Tdr, . T.. DBarua, R.I.AL.,
Assistunt Finaneial Adviser, Ministry of Finance (Defence)
has becn granted annual service leave under T.T.AF,
rules for 28 days frormn the 7th December 1949, to the ‘“hd
January 1950,

8. JAYASANKALR, Joint Finel. Advr.

MINISTRY OF COMMEROE

K. STABLISOAMENT

New Delhi, the 14th Jawuary 1950

No. 9-TOB(17)/49.—Mr. J3. K. Mussand, First Secret-
ary Lo the High Commissioner for India in l‘ul\lat,mll,
Kuarachi, hus becn appointed Offlcer on HBpecial Duty 1
the Ministry of Covunerce, with effect from the Brd
Jannary 1950,

" New Delhi, the 21st Januwary 1950

No. 1-Est(64)/49.—Mr. T. 8. Menon, a permanent
Assistant in the Ministry of Commerce, has been appoint-
ed to officlate as a Superintendent in that Ministry with
effeet from the forenoon of the 23rd December 1949,

No, B4-Est(17)/49.—Mr. G. N. Pradhan, a permancnt
Assistont Superintendent of Ingurance in the Department
of Insurance, wus granted leave on nverage pay for 15
duys in continuaticn of the leave granted to him in this
Ministry's Notification No. 54-Est(17)/49, dated the 29th
Octlober 1949,

TARIFIS
- New Delhi, the Mth January 1950

No. 28-T(31)/49.—Mr. R. N. Kapur, Technical Adviser,
Indian Turiff Board, Bomboy, was granted earned leave
for 41 days with effect fromm {he 1st Deccrnber 1949. Ile
is permitted to resign his post from the 11th Junuary 1950.

COMMERCIAL ESTABLISHMENTS

New Delhi, the 141h Janwary 1950

No, 17- s, I G. Menon, formerly Indian
Government Trude Coinmissioner, Ceylon, has been nap-
pointed as Indian Consul Generul, Manila (Philippines)

wilth eflect from the 26th November 1949,

New Delli, the 218t January 1950

No. 27-Admn/QE(1)/48.—Mr. J. 1. K
Tndian Government Trade Comunissioner,
wus appointed as Officer on Special T)ut‘_y in the Ministry
ol Commerce on the forenven of the 22nd June 1049 and

relmqumhed ohargc of that poﬂt on the aflernoon of the
5th - July 1949:

Modi, forworly
Buenos  Aires,
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No. 1- Adm/OE(73)/47 —In puartial woedification of Notl/
fication No. 1-Admn/CLE(78)/47, dated the 10th January
1918, published in Part I, Section 2 of the Gazelte of
lndm, dated the 10th Jummry 1948, it is hereby notified
that the services of 8hri J. V, Tpshl who waa on deputa-
tion with the Ministry of Finance, were placed at tho dis-
posnl of the Reserve Bank of India, with effect from the
11th May 1946, and upto the 12th August 1946 (both days
inclusive).  Hia scrvices were then replaced at the dis-
posal of the Ministry of Finance with effect from the 18th
Aungust 1946 and uplo the 81st October 1948,

2. The services of Shri J. V. Joshi were aguin placed at
the disposal of the Reserve Bank of Indin, with effect irom
the 1st November 1948 and until flnther orders,

No. 13-Admn/0E(6)/46 —Mr. M. R. Abuja, Indimn
Government Trade Comnmissioner, Toronlo, hag hecn

granted leave for six months with effect from the 20th
October 1949.

No. 8-Admn/CE(6)/48.—Shri B. Sitaraman, M.A., has
been eonfirmed as Deputy Statistician in the office of the
Feonomie Adviser to the Government of Tndia with effect
from the 28th March 1049,

B.

N. BANERJI, Dy. Secy.

MERCHANT SUIPPING

New Deihi, the 21st January 1950

No. 2-M.T.(18)/48.—Shri Ramesh  Chandra Karnick
resumed charge of his dutics us tenwporary Ship Surveyor,
Mereaniile Marine Deportment, Bombay, on  the 28th
December 1949, after completion of his iraining in the
United Kingdom. '

H. C. BARIN, Dy. Secy.

Imrorr TRADE CONTROL
New Delhi, the 21st Junuary 1930

No., 7(189)-IT0/49.—Mr. J. Mulkherji, Licensing Officer
in the office of the Deputy Chief Confroller of Tmports,
Cnleutte, was granted carned leave for one month  with
effcet from the 15th October 1949,

No, 7(€ . . K. Laxminarayan, Licenging
Officer in the office of the Chief Controller of Tmports,
New Delhi, wus granted four months’ leave on medienl
grounds with effect from the lst April 1949, to 33st July
1949,

M. A. MULKY, Under Seey.

MINISTRY OF FOOD
New Delhi, the 11th January 1950

No. 261.—On return  from leave Mr. . L.  Gupts,
1.0.8., resumed charge of his duties ns SBecretary to the
Government of Indin, Ministry of Food, with effect from
9th January 1950 (forenoon).

K. R. DAMLE, Joint Secy.

New Delhi, the 148h dJanuary 1050

No. 262.—Mr. R. 8. Krishnaswamy, I1.C.8., Sceretarv
to the Government of West Bengal, Supplies Department,
hag bheen appointed as Dircetor CGenernl, Food, Ministry
of Food, with effeck from Hh January 1950 (forenoon) vice
Mr. C. . K. Menon,

New Delli, the 16th January 1950

No. 263.—Mr. K. B. Thiagwrajon,  B.Sc., Assislant
Director (Btorage), Ministry of Food, was granted earned
lenve for 16 days with effect from 27th  June 1949 (fore-

noon), with permission to prefix Sunday the 26th June 1949
to the leave.

On the expiry of the ubpve kave, Mr. Thingarajan
resuined - charge of his ‘duties ss Assistant Pirector (Stor-

EeY” with effect- froin  15th July 1048 (forenoon)

N. ¢, MUKERJI, Under Secy.
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MINISTRY OF HEALTH

\ New Dellu, the 11th January 1950

No. F. }1-80/49-MII.—Miss Saramn DPhillips is appoint-
ed to the temporary post of Sister Supervisor for rural
work at the College of Nursing, New Delhi, with effeet
[roim the 16th December 1949 (forenoon).
J. N. SAKSENA, Uuder Secy.

New Delhi, the 13th January 1950

No. F. 28-10/47-MI—Dr. K. V. Venkatararman, M.D.,
B.S., B.ILM. (Cal.), Officer on Special Duty in the office
of the Serologist and Chemical Mxaminer to the Govern-
ment of India, Caleutta, is nppointed as Serologist and
Chemical Examiner to the Government of Indin, Caleutta,
with cffeet from the afternoon of the 81st Deccinber 1949,
vice Lt.-Col. 8. . 8. Greval.

New Delhi, the 1THe January 195()'

No."F. 2-3/50-MI.—Mr. J. V. Gandhe. temporary
Asaistant Architcet in the Directornie General of Health
SBereices, relinquished  charge of that post on the 10th
Decernber 1949 (afternoon) on his transfer to the Ministry
of Delenca.

Mr. N. G. Mistry, Senior Draftsrman in the Directorate
(Fanernl of ITealth Services, is appointed temporarily us
Assistaht Architect in that Dircetornte with effect from
the 10th December 1949 (alternoon)  wice Mr. J. V.
(Gnndhe.

‘ KRISIINA BIHART, Under Secy.

New Delhi, the 10th January 1950

No, F. 16-33/49-PHI.—The scrvices of Mr. K.
Subrahnanyan,  C.F., B.K. (Mad.), S5.M. (Harvard),
MLT. (Ind.)., ADM. Inst. C.E., TProfessor of BSanitary

Fugincering, All-Indin Institule of Hygiene and  Public
ITealth, Caleutta, were placed ot the disposal of the
Dirgetor, World ITealth Organisation Regional Office for
South Hast Agin fron: the 9th Novemnber 1949, to the 20th
Noyember 1949.

New Delhi, the 18th January 1950

No. F. 19-6/49-PH.IT.—Dr. U, N, Ray, M.13., D.P’.H,,
Port Heulth Officer, Caleuttn, rotired from the Central
Port Health Cadre with effect from the 4th November 1949.

Dr. P, R, Dult, M.B., D.P.H., is promoted to Cale-
gory I of the Central Port IIcalth Cadre, on probation
for one year, with effcet trom Lhe 4th November 1949.

Dr. . Choudhury, M.B.,B.S., D.PH.,, DT.AL s
. pointed to officinte as Port Health Officer, Cnleutta, in
Cutegory I of the (‘entral Port Health Cadre with effect
frorn the 4th November 1949, wvice Dr, . 13, Dutt on
deputation to the United Kingdom on a World Heulth
Organisation Fellowship,

Dr. K. . Vasudeva, B.8C.. MBS, is appointed to
officinte as Deputy Port IIealth Officer, Bombay, in
Category 1I of the Central Porf Health Cadre with effect
from the 4th November 1949,

P. 8. DORASWAMI, Under Hecy.

New Dellii, the 17th January 1950

No. F, 2-60/49-Estt.—Mr. G. C. Mitroo, a permanent
Agsistant in the Ministry of Health, is appoinled to offi-
cinte as Buperintendent with - oeffeet from the 31st Decen-
bher 1949,

5. DEVANATH, Under Becy.

DrearTMENT oF HoUsiNa
New Delhi, the 16th January 1950

No. F. 150-DH/172.—Mr. K. Rmaswami has relinqui-
shed charge of the Office of the Chief Structural Enginecr,
Govermmnent 1Iousing Fuctory on  the forencon of It
Deccmber, 1949,

0. H: KOENIGSBERGER,
' " "Mahaging ‘Director.

MINISTRY OF AGRICULTURE
New Delhi, the 14th January 1950

No. F.33(115)/48-Institutes.—Mr. Karamchand Udhav-
dus, Administrative Officer at the Central College ol Agri-
culture, Delhi, reliuquished charge of the post on the after-
noon of the 8lst December 1049,

5. R. MAINI, Dy. Secy.

New Delhi, the 14th January 1950

~ No. F. 1-163/49-LR.—Mrv.  Karamchand Udhavdas
Gulabani is nppointed, until further orders, fo & temporary
post of Assistant Administrative Officer in the Central
Traetor Orgunisation with effect from -{ho afternoon of the
31lst December 1949,

No. F. 1-163/49-LR.—Mr. IT. C. Jhumb is appointed,
until further orders, as o  temporary Accounts Officer,

Centrn] Tractor Orgunisation with effect from 24th Decem-
ber 1049,

New Delli, the 168th January 1950

: No,_F. 1-127/49-LR.—Mr. C. P. Srivastava is appoint-
ed unlil further orders to a temparary post of Divisional
Agricullure Engineer in the Central Tractor Organisation

with effect from 21st December 1049,
5. V. JOSHI, Dy. Becy.

‘FORESTS
New Delhi, the 16th January 1950

No. 8-50/49-F.—Shri M. P, Bhuargava, Chief Research
Ofticer, Celltilose und Paper Branch, Forest Research Tns-
titute, Debra Dun wag granted leave on average pay for
four months combined with leave on half average pay for
once month preparatory to retiremeni with effect from the
forenoon of the 19th December 1949,

V. 8. KRISHNASWAMI, Dy. Secy.

New Dellu, the 11/13th January 1950

No. F.1.126/49-KE.I.—Shri 8. C. Roy, Director, Indian
Institute of Bugar Techuology, Kenpur is appointed to a
temporary post of Director of Intensive Cultivation in the
Ministry of Agricullure with effect from the forenoon of
the &rd January 1850,

8. BASU, Joint Secy.

New Delli, the 14th January 1950

No. 1-117/49-Estt, I.—Shri 8. K. Buasu, LF.B. was
appointed as an Officer on Specinl Duty in the Ministry of
Agriculture for the period from 6th October 1049 (After
noon) to 9th Noveinber 1949,

[. J. MALHAN, Under Secy.

MINISTRY OF INDUSTRY AND SUPPLY
New Delhi, the 12th January 1950

No. 447.—The servicos of Mr. J. L. Chopra, an officiat-
ing Deputy Director in the Directorate Genernl of Dis-
posals at New Delhi huve been placed temporarily at the
disposnl of the Ministry of Ifeulth with effect from the
Sth January 1950 \

No. 448.—Mr. €. 'D. Duandekar, Assistant Inspecting
Officer in the Direcctorate (leneral of Industries and Sup-
plies, has been transferred with his post from the Bombay,
Tngpeetion Cirele to the Reparation Directorate ab Calcutts,
in the snme Directorate. General. - He mnde over charge at
Bombay, on the alternoon of the-14th September 1949,
nd " nssumed charge ot Caleutta con the foremoon of: the
23rd Septembel 1949, " o o
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No. 449.—-Mr, B. P. Tewari, Agsistant Director (Grade
I) in the Administration and Co-ordination Wing of the
Directorate General of Industries and Supplies, New Delhi,
“has been appointed to officiate as Deputy Direcfor in the
same wing of that Directorate General with effect from tho
forenoon of the 4th January 1950.

New Delhi, the 18th January 1950

No. 460.—Mr. I. 8. Sud, Assistant Director of Supplies
(Grade I) in the Directornte General of Industries and
Supplies at New Delhi, has been appointed to officiate as
Deputy . Director of Supplies in the same Directorate
Gteneral ot New Delhi, with effect from the forenoon of

the 31st December 1949,

No. 451.—Mr. P. V. Ruppuswami, an Officer of the
General Adminisirative Reserve, has been appointed to
officiate as Deputy Director in the Directornte General of
Disposals, New Delhi, with effect from the forenoon of the
5th Jenuary 1950, wvice Mr. J.L. Chopra whose services
have been placed at the disposal of the Ministry of Health.

B. K. KAUL, Dy. Becy.

New Delhi, the 16th January 1950

No. 453.—Mr. N. K. Bose, Deputy Assistant Iron and
Steel Controller (Stores), in the Iron and Steel Control
Caleutta, was granted earned leave for 8O days with effect
from 14th Novembor 1940, with permission to prefix
Sunday the 18th November 1949 to his leave.

 No, 465.—Mr. M, L. Mitra, Assisfant Tron and Bteel
Controller, Grade I, in the Tron and Bteel Control, Caleutts
hus been granted evrned leave for 52 days with effect from
20th December 1949. .

New Delhi, the 1Tth January 1950

No. 482.—Mr, J.. K. Bose, s Deputy Assistant Iron tnd
Steel Controfler in the Organisation of the Iron and Steel
Controller, Culeutta, wns granted earned leave for 18 days,
with effect from the 4th January 1950, with permissiop o
auffix Sunduy the 22nd January 1950, and the closed holi-
day, the 23rd January 1950, to hig leave.

No. 454.—Mr. B. N. Mukerji, Assigtant Iron and Steel
Controller, Grade I, in the Iron and Steel Control, Calcutia,
has been granted earned leave for 57 days from 27th
Tecember 1949, with permission to prefix closed holidays
on the 24th and 26th December 1949, and Sunday the
95th December 1049 to his leave.

N. R. REDDY, Under Secy.

MINISTRY OF RAILWAYS
(Rallway Board)

New De'hi, the 12th Januory 1950

No. E49PM8/69/2.—The provisional copfirmation of
‘Mr. C. A. Muckey s Deputy Chief Engineer, Oudh Tirhut
Ruilway, is rescinded with effect from lst January 1949.

New Delhi, the 18th January 1950

No. E4OFEL-7.—Mr. R. Ramaswami Ayyar, Financial
Adviser and Chief Accounts Officer, Madrag and Southern
Maharatta Railway, was appointed as Member, Joint
Advisory Committee for Railways from 1st July 1949 to

15th Augusp 1949.

Mr. 8. 8, Gore, Deputy General Manager, Bombay,
Barods and Central. India Reilway, was appointed us
Member, Joint Advisory Committee for Railways from 1st
July 1949 to 25th August 1949.

No. E48NO1/4/2.—On returm from leave Mr. K. B.
Palel, Blectrical Fngincer, Great Indian Peninsula Railway
is appointed {o officiate as Chief Eléctrical Engincer on
that Railway with effect from 16th Octobér 1948,

No. E49PM8/162/2.—On return from leave Mr., J. N.
Das, ofticiating Divisionul ~Superintendent, Last Indian
Ruilway, is appointed to officiate as Chief Commercial
Manager on that Railway with effect from the afternocon
of 12th December 1949.

New Delhi, the 17th January 1950

No. E40LE2/90/3.—Mr. A. Treitas, Assistant Chief
Controller (Mechanical), Central Standards Office for
Ruilways is granted leave on aversge pay for one month
with effeet from the 9th January 1950.

8. 8. RAMASUBBAN, Secy.

— J— - - — S ——

MINISTRY OF TRANSPORT
New Delhi, the 16th January 1950

No, 83-TAG(94)/49.—8hri D. B. Patel, Deputy General
Munager, Nizam State Railway is appointed General
Manager, Delhi Transport Service with effect from the
18(;11 October 1049, wvice Myr. . R, Puri, until further
orders,

New Delhi, the 1Tth January 1950

No. 320-]5{50;—.8111'1 L. N. Bhatt, Officiating Buperin-
tondent in the Ministry of Tranaport, wus granted leave
on average pay for one month and fifteen days with effect
from the 19th September 1949,

2. 8hri K. V. Naruyanan, Officiating Assistant in the
Ministry of Transport, was appointed to officiate as
Superintendent for one month wnd fifteen days with effect
from the 19{h September 1949, vice Bhri L. N. Bhatt.

J. K, ATAL, Dy. Becy.

MINISTRY OF OOMMUNIOATIONS
New De’hi, the 11th January 1950

No. 1-M/19-49,—On resumption of charge by Mr. V. V.
Sohoni of his post of Depuly Director Gteneral of Observa-
tor'es (Tustriwments) on the forenoon of the 26th December
1949, Mr. J. M. Sil. Officiating Deputy Director Genernl
of Observatories (Instruments), reverted to the post of
Director, Regional Meteorological Centre, New Delbi.

Dr. ¥. Mull, Officiating Director, Reglonal Meteorologi-
cal Centre, New Delhi, assumed charge as Director, Mili-
tary Services Division, New Delhi, with effect from the
forenoon of the 26th December 1049, .

Posts AND TELRGRAPHSE
New Delhi, the Llth January 1950

No. BPA. 74-2/48,—The following officers of the Postal
Superintendents (Clags JT) Service are appointed to officiate
in the Jumior Time Scale of the Indian Tostal Bervice,
Clags T, with effect from the dates and in the posts noted

.against their names:— :

© Lt. I J. Burman 2.12.49 | Offg. Supdt , Sorting and

Air Mail Dn., Delhi.

Major C. O. Thornton §-12.49 | Offg. Supdt. of Post Offi-
ceg, Kanpur.

Mr. 8. K. Ghosh . 21249 Offg. Bupdt., R. M. B. ‘N’
Dn., Howral.

Mr. A. M. Narala 5.12-4p | Offg. Supdt. of Post Offi-
oes, Gurdespur Dn

Mr. 4. Banerjee 21.12.4% | Offg. Supdt., R.M.B.J’
Dn., Ajmer.

Mr. J. 0. Dan ‘e 2.12.40 | Offg. Supdt. of Post Offf-
ces, Ranchi,

9. My. P. K. Sen, Superintendent, Sorting and Air Muil
., Delhi, is posted as Huperintendent of Post Offices,
Meerut, with effect from the 22nd December 1049,

3. Mr. K. Gopalakrishnan, Supdt., R.M.8., ‘N’ Dn,
Howrsh, is posted as Supdt., R.M.8. ‘M’ Dn., Madras,
with éffect from the 27th November 10948.
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Pandit, oftg. Supdt. of’ Post oflices, Ranchi, is posted as

offg. Bupdt. of Post offices, Poona Dn. No. E1-I-54/18.—Mr. N. J. Balani, Junior Project

5. On the expiry of his leave, Mr. Nand Kishore offg.
Supdt., I1.M.B., ‘J" Dn., Ajmer, ig posted as offg. Bupdé.
of Post offices, Terozepore Dn.

No. 8TA, 91-156/49.—Mr. P. M. Agerwals, officiating
Divector of Automatisniion, Calcuttsa Telephone District,
~and Mr. Jugdeesh Prasad, officiating Deputy Chief Engi-
" neer (Telegraphs), 1osts and Telegraphs Directorate, are
confirmed in ihe grade of Directors of Tolegraphs with
affect from the 18th Octoher 1949, und the 22nd December

1949, respectively.
K. V. VENKATACITALAM, Dy. Becy.

New Delhi, the 18th January 1950

No. 14-A/849.—Mr. Y. G. Dhandarkar, Officiating
Senior Flying Instruetor, (ivil Aviation Training Centre,
Allahabad relinquished charge of his duties on the after-
noon of the 81st December 1949,

P. K. ROY, Dy. Secy.

New Delht, the 12th January 1950
No. 7-E(10)/49.—Mr. G. E. Threlfall, Superintendent,

Ministry of ommunieations, is granted leave on average
pay, without medical certificate, for one month from the
Sth Junuary 1050 to the 4th February 1950 with permis-
sion to suflix Sunday the 5th February 1950 to the leave.

V. K. MENON, Under Becy.

MINISTRY OF INFORMATION AND BROADGCASTING
Piess INnrorMATION BUREAU
New Delli, the 10/12th January 1950

No. F. 19/13/48-Est.—Mr. A. T, Mishra, Assistant Tn-
formation Officer in the Press Information Bureau, was
granted earned leave for 20 days with effect from Novem-
ber 7, 1949, with permission to prefix the closed holiday on
November §, and Sunday, November 6 and suffix Sunday,
November 27, to his lcave,

On the expiry of his leave he was likely to return to the
. same post at New Delhi.
. B, L, BHARMA,
Prinel. Ifmn. Officer.

MINISTRY OF WORKS, MINES AND POWER
New Delhi, the 11th January 1950

No. Adm.2(1)/80.—Shri K. R. 8. Acharya, s steno-
grapher in the Ministry of Works, Mines and Power, was
appointed to officinte as Private Becretary to the Becret-
ary, Ministry of Works, Mines and Power from the 1lst
November to the 80th November 1949.

' 8. C. GUPTA, Dy. Secy.
P ———irn

New Delhi, the 12th January 1950

No. M304(36).—Mr. S. K. Bose, Profegsor of Mining
and Burveying, Tndiun Bchool of Mines und Applied Geolo-
gy, Dhanbad, was appointed fo perform current duties of
Principal of the School for the period from 8th to 220d

© Qctober 1949, vice Dr. R, . Sinha, on leave.

New Delhi, the 14th January 1950

No. M318(18).—With reference to this Ministry's Reso-
lution No. MB18(15), dated the 18th September 1948,
Shri Bezwnda Ramachandra Reddi, B.A., a representative
of the Mining Industry in South India, is appointed to be
s member of the Advisory Council of the Indisn School
of Mines und Applied Geology, Dhanbad, for the year
ending the 30th June 1950,

N. B. CHATTERJI, Dy. Seey.

Officer, Central Ilectricity Commisgion, Simla, who was
deputed ubroad in August 1948, for higher training in the
Flectricity Supply Industry, resumed charge of his post in
the forcnoon of the 28th November 1949. :

New Delhr, the 12th January 1950

No. DW1/14/60.—On return from leave Mr. Man Bingh,
1.8.E., Member, Central Waterpower, Irrigation and Navi-
gation Commission assumed charge of the said post on the
8rd January 1950 (forenoon).

No. DW1/14A/60.—Mr. Kanwar Sain, I.B.E., officiat-
ing Member, Central Waterpower, Irrigation and Naviga-
tion, Cotawmission reassumed charge of the post of Chief
Designs Engineer with effect from the 8rd January 1950,
(forenoon), vice Mr. Msn Singh'returned from leave.

New Delhi, the 18th January 1950

No. EL-I-99(63).—Mr. V. Venugopalan, Projeet Officer,
Central Eleetricity Commission, Simla hag been granted
carned leave for 41 days with effect from the 9th January
1950, wilth permission to affix Sundays, the 8th January
1950 und the 19th February 1950, to his leave.

No. DW.1.—Mr. A. V. Xarpov is appointed as Directot,
Central Designs Organisation in the Central Waterpower,
Trrigation and Navigation Commission with effect from the
3rd Junuary 1950 (Forenoon).

New Delhi, the 14th January 1950

No, DW.1/33/860.—Mr. M. C. Das is appointed tem-
porarily as Assistant Hxecutive Engineer, (eniral Water-
power, Irrigation and Navigation Commission, with effect
from the 23rd December 1949 (forenoon),

New Deilhi, the 18th January 1950

No. A4338(1).—Bhri A. C. Sen, Manager, Government
of India Press, New Delhi, is granted leave on average pay
for two months with effect {from the 8rd January 1950,
with permission to affix the holidays on the 1st and 2nd
Jenuary 1950, and ou the 8rd, 4th and 6th March 1950,
to his leave.

No., A433(2).—8hri M. K. Majumdar, Manager, Govern-
ment of India Press, Sirola, is appointed to officiate as
Manager of Government of India Press, New Delhi, with
effect from 8rd January 1950, vice Shri A.C. Sen, granted
leave. ’

No. A483(3).—Shri R. Ramaswami, Manager, Govern-
ment of Indin Forms Press, Aligarh, is appointed to offi-
ciate ns Manager of Government of India Press, Bimla,
with effoet from 8rd January 1950, wvice Shri M. K,
Meajumdar.

8. NEELAKANTAM, Dy. Becy.

DEPARTMENT OF SOIENTIFIO RESEAROCH
New Delhi, the 10th January 1950

No. AEO/6(27)-49/149.—1. Dr. P. Bheel, Assistant
Director, wus granted earned leave for sixty days with
offect from 24h October 1949, with permission to prefix
Bunduy, the 23rd October 1949,

2, Dr. I". Sheel resumed charge of his duties as Assistant
Director with effect from the forenoon of 28rd December
1949, on the expiry of earned leave for sixty days.

8. 8. BHATNAGAR, Becy.

MINISTRY OF LABOUR
DirEoTORATE (GENEKAL OF RESETTLEMENT AND EMPLOYMENT
New Delhi, the 9th January 1050

No. RTA-318-I.—Shri R. N. Gour, Asgistant Regional
Tnapector of Training, Lucknow was granted leave on
average pny for 2 months snd 24 days from the 21sb
September 1949,
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No, RTA-316-IL.—Shri [I. D. Tanejn, Manager, Voou-
tional Training Centre, Almora is appointed to officiate ns
Asguistant Reglonnl Inspector of Training, Lucknow, with
effect from the 26th December 1949, vice Shri R. N. (1(JUI
proceeded on leave,

New Delhi, the 10th January 1950

No. RVT-131(1).—Dr. K. J. Mankani, M.B.B.5., is
appointed Medical Officer at the Cowbined Training Centre,
Aundh with effect from 27th December 1949, (forenoon).
VIDYA PRAKASH, Asstt. Secy.

)

New Deihi, the 10th January 1950 .

-No, M—M-(i!) —Mr. K. Ramachandran, Assistant Direc-
tor of Publicity, was appointed to officiate as Director of
Publicity with effect from the 1st November 1949 wvive
My, V. B, Varma granted leave.

N. DAS, Joint Seey.

New Dethi, ihe 10th January 1950

No. LWI-42(3)/L.—Mr. 8. R. Deshpande, Director,y
Linbour Burean, is granted leave on average pay for four
months with eﬁec‘t from the drd January 1950, with perinis-
gion to prelix Sunday, the 1st Jupuary and  the  elosed
holiday on the 2nd Junuary 1950, to hig leave.

No. LWI-423)/2.—Dr. L. Ruwmamurti, Statistician,
Labour DBurcau, is appointed to  officiate as  Director.
Labour Bureau, with effect from the 3rd January 1950,
until further orders wice Mr. Deshpande,

New Della, the 11th January 1950

No, M. 101(67)/49.—Mr. 8. ). Prasad, Officialing Junior
Tnspector of Mnm Department, of Mu\eq is confirmed in
that post with effcet from the 2nd Aurrust 1949,

P. N, SHARMA, Under Secy.



